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LOK SABHA DEBATES

LOK SABHA

Thursday, January 23, 1980/Magha 3,
1901 (Saka)

The Lok Sabha met at fifteen minutes
past Twelve of the Clock.

[Mr. SpeakeEr in the Chair]

MEMBERS SWORN
‘Shri M. Ramanna Raj (Kesaragod).

Shri K. Kunhambu (Cannanore).
Shri E. K. Imbichi Bava (Calicut).
Shri Balanandan (Mukundapuram).
‘Shri M. M. Lawrence (Idukki).

‘Shrimati Suseela Gopalan (Alleppey).
Shri Murugaiyan, S. (Tirupattur).

Shri Sanat Kumar Mandal (Joyna-
gar) (SC).

4
12-30 hrs. \/

PRESIDENT'S ADDRESS

SECRETARY: I beg to lay on the
‘Table of the House a copy of the
President’s Address to both Houses of
Parliament assembled together on the
28rd January, 1980,

PRESIDENT'S ADDRESS
Honourable Members,

It gives me pleasure to welcome you
1o this first joint session of the Seventh
Parliament, I extend my felicitations
10 the members of the new Lok Sabha.

-

2, The Sixth Lok Sabha was elected
in March, 1977. But it could not last

-
-

its full term and had to be dissolved
less than half-way through. After its
dissolution, the governance of the
country had to be carried on for some
months without a Lok Sabha. Happily
the uncertainty of these last few
months has been resolved. The people
of India have through the democratic
process unabiguously rejected philoso-
phies based on regional, lingustic,
sectoral or communal differences and
have chosen to be governed by those
who derive their mandate from all
parts of the country and all sections
pf the population. The result of the
elections has made it possible for the
country to look forward to a period
of stable government at the Centre.

3. It is a matter of regret that today
we do not have amongst us here re-
presentatives from a number of consti-
tuencies of some of the North-
Eastern States. The problemg of this
region, and more especially of Assam
at the moment, require to be dealt
with urgently and in a spirit of under-
standing and mutual accommodation
on all sides. The Government will
spare no paing to secure speedy golu-
tions to these problemg and to put an
end to violence. Government appeals
to all sections of the people to help
in creating conditions conducive to
this.

4 Anti-nationa] forces have become
active on our borders posing a fresh
thneat to our gecurity Communal and
other divisive forces have also reared
their ugly heads in different partg of
the country causing serious prejudice
to our ideals of pational integration
and national unity. The confidence af
linguistic and other minorities, Hari-
jans and weaker sections of society has
been seriously eroded. Increase fn
‘erime and inadequacy of measureg o
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detect and prevent crime have created
a sense of jnsecurity in the minds of
law-abiding people. Disrespect. for
law and widespread indiscipline have

slowed down the wheels of productive
endeavour.

5. The economic situation which the
preesnt Government has inherited j5 a
matter of grave concern and anxiety.
The last year has witnessed a vicious
inflationary spiral with prices register-
ing a rise of about 20 per cent. There
has been a severe set-back in agricul-
tural production while industrial pro-
duction has remained stagnant. The
breakdown of infra-structure, parti-
cularly in certain parts of the country,
has led to sharp reduction in output in
key sectors such as steel and cement.
This has necessitated costly imports
from abroad while domestic capacity
built at considerable cost has remain-
ed idle. There has beep virtually no
increase in the production of coal. The
rate of growth of exports has slacken-
ed and the balance of trade ig seriously
in deficit. Lack of effective manage-
men{ has resulted in a deterioration of
the national ecenomy. There has
been a worsening of industrial rela-
tions and a loss of morale in the en-
tire industrial sector.

6. The massive and broadbased con-
fidence repoged by the people in the
new Government reflects a keen desire
that the deterioration in the law and
order gector as well as in the economy
should be halted and reversed. The
Government would like to nssure the
people that this is indeed what it pro-

poses to do with determination and
speed.

7. The Government will do its utmost
to put down Jawlessness and restore
oonfidence amongst all people es-
pecially those belonging to the weaker
eections. The law enforcement agen-
cies at the Centre and in the States
will be activisied, so that problems are
dealt with promptly and effectively.

8 Honourable Members, the new
Government hag taken charge just
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over a week ago. The Budget will be
presented in the next Session when the
socio-economic measures proposeq to
be adopted jn the furtherance of Gov-
ernment’s broad objectives will be
spelt out. However, there are certain
matters which require to be mentioned.

9. The Government would like to re-
affirm its commitment to planning as
an essential tool for engineering sacial
and economic change. The great task
of nation-building will have to be
resumed with redoubled vigour so that
coming generations can hope for a
fuller and better life,

10. The Government will devote
immediate attention to restoring the
economic health of the nation, Mea-
sures for the control of prices will be
initiated, Stringent waction will be
taken against anti-social elementg such

as smugglers, hoarders and black-
marketeers.

11. The Government is conscious of
its duty to the weaker sections of
society. The 20-point economic pro-
gramme, which had proved a boon to
the poor the landless, the artisans,
handloom weavers, scheduled castes,
scheduled tribes and other socially
backward sections, will be revitalised
and implemented in a dynamic man-
ner. The minimum needs programme
started during the Fifth Plan will onee
again be accorded high priority, with
special stregs on education and health.

12. Agriculture and rural develop-
ment, with special emphasis on assis-
tance to small and marginal farmers
as well as agricultural labourers, will
receive the highest priority in the
Government’s  strategy. Immediate
attention will be given to alleviate the
distress caused by the widespread
drought. A1l assistance will be ex-

tended to the farmers to achieve
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maximum production by ensuring pro-
per and timely supply of inputs like
fertilizers, credil, water, electricity,
diesel, kerosene etc. For thig the co-
operation of the State Governments
will be secured in full measure,
it will  be the Governments
endeavour to ensure proper remunera-
live prices to the farmer for his pro-
duce., While providing for sustained
growth of agriculture the Government
will devote greater attention to the
production of commodities such as oil-
seeds to eliminate our dependence on

foreign sources for such vital necessi-
iies.

13. Infra-structural facililies which
'had deteriorated leading to {ransport
bottlenecks and inadequate supply of
crucia] inputs like gteel cement, coal
and power will be strengtheneq and
given very high priority. The efficien-
¢y of movement by railways and by
ships as also prompt clearance of gocds
at ports will be ensured by close

monitoring and timely remedial ac-
tion.

14. On the industrial front emphasis
will be laid on the rapid increase in
industria] production through better
utilization of existing capacity, im-
proved labour relations and better
management particularly of public
sector undertakings. Efforts will be
directed to systematic expansion of our
exports through better management of

both the agricultural and industrial
sectors.

15. The country is faced with a
massive energy crisis, We are enter-
ing a period of rising energy costs and
likely shortages in supplies, The Gov-
ernment proposes to evolve a com-
prehensive national policy on Energy
with emphasis on fuller utilization of
Tenewable energy sources, both tradi-
tional and non-traditional.

16. The steady deterioration of the
environment threatens the present and
future well-being of the country and
the people. Afforestation, flood con-

trol, so0il conservation, preservation of

flora and fauna, proper land use plan-
_ming, water and air pollution eontrols,
and judicioug location of industries

MAGHA 3, 1901 (SAKA) President's Address 6

must be undertaken urgently. The
Government is setting up a specialised
machinery with adequate powers to
incorporate in all planned develop-
ment measures to maintain the
ecological balance.

17, The role of Science and Techno-
logy will be strengthened. Steps will
be taken to ensure that research and
development get their due place in all

important sectors of nationa]l endea-
vour.

18. The Government reiterates its
commitment to the freedom of the
Press. It believes in providing all
possible encouragement for the deve-
lopment of small and medium news-
papers including those in regional
languages,

19, An independent judiciary is a
necessary concomitant of the demo-
cratic process. The Government is
anxious that our legal system should
provide speedy justice and that oppor-
tunities for securing justice are not
denied to any citizen by reason of
economic or other disabilities,. Mea-
sures for this purpose and other allied
matters are proposed to be initiated.

20. The Government is committed
fully to secularism and will take steps
tp ensure that the minorities, while
preserving their distinet cultural
identities, enjoy a sense of full and
equal participation in all spheres of
national life, Legislation for assuring
the minority character of the Aligarh
Muslim University will be introduced
in the next Session.

21. In a polity like ours, healthy
relationg between the Centre and the
States are essential for effective fune-
tioning. It will be the endeavour of
the Central Government to maintain
and foster such relations.

V
22. In international affairs, the Gov-

ernment will follow the path of non-
alignment, India has always stood
steadfast jn the independence eof its
judgement in the making of her foreign
policy. Neither pressures nor blan-
dishments have swayed us from the
pursuit of our own national interests.
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Consistent with the above principles
the Government infends to promote
our essential goals without fear or
favour. The Government will pursue
a dynamic, positive and unifying
policy. It will endeavour to narrow
the gap between the developed and
developing nations so as to ensure en-
during peace ang equitably distributed
prosperity. On the basis of sovereign
equality, mutual respect and non-
interference jp internal affairs, it will
maintain and strengthen friendly
relations with all countries,

23. The intervention of outside forces
and the induction of armaments in the
Tegion as well as in our neighbourhood
have created a dangeroug situation not
only for ourselves but for the entire
area. Recent developments in
Afghanistan highlight the re-emer-
gence of the cold war. This is a matter
of grave concern. The countries of
the region should be allowed to devote
their energies to the promotion of
regional stability w@and co-operation
with one another. The resources of the
region are enormous and should be
utilised for the welfare of the people
there. To subject these countries to
Big Power rivalries is totally un-
acceptable to us, The Government in-
tend; to initiate consultations and
action to foster co-oneration for the
well-being of the entire region.

24, With our neighbours, the Gov-
ernment intends to follow a policy of
co-operation and friendship. With
Pakistan our relations are in the pro-
cess of normalisation and the Govern-
ment proposes to continue on the
course set in motion by the Simla.
Agreement of 1972, We hope that
the Government's pelicy will be re-
ciprocated in ample measure,

25 Sino-Tndian moves towards nor-
malised relations, 5 potentially stabi-
lising factor, were inevitably affected
bv the Sino-Vietnam conflict. India
remain: willing to discuss all issues
with China including the boundary
ouestion in search of a peaceful solu-
tion based on equmlity. We hope to
progress also ag regards bilateral ex-
<hanges,

JANUARY 23, 1980
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26. Our friendship with Vietnam re-
mains a constant factor in our policy.
We stang for a Kampuchea able to
seek its own destiny free of oulside
pressure. We intend to continue to im-
prove our relations with ASEAN for
whose members we have googwill and
understanding. The need in South
East Asig is for mutual confidence and
relaxation of tensions.

27. Distance has been no bar to our
forging clbse ang friendly relations
with the countries of Latin America
or the far-flung countries of the Com-
monwealth., Our relations with Japan
and the countries of Europe are com-
prehensive in nature and are mutually
satisfying,

28 With our brethren in Africa we
have stood shoulder to shoulder in the
struggle against colonialism and racia-
lism. Our solidarity with the Arab
cause is based on principles and we
believe that a solution to the problems
of West Asia cannot be found without
conceding the lezitimate demandg of
the Palestinians for their homeland.

29. Our relations with the Soviet
Union have expanded, based on an
abiding friendship which demonstrates
the virtues of reliability and mutual
understanding. We intend to deepen
and extend this co-operation.

30. We have many-sided relations
with the United States. These will be
further consolidated in the comtext of
the common values we cherish as sister
democracies We hope we can hoth
cn-aperate in our efforts to establish
peace and stability with development
and co-operation in our region,

31. President Zia-ur-Rahman of
Bangladesh has just concluded his visit
tn India., President Valery Giscard
@"Estaing of France will be our Chief
Guest at the Republic Day celebrationg
this year Chancellor Kreisky of Aus-

_tria and President Castro of Cuba are

visiting us shortly. We are confident
that such exchanges significantly
strengthen our relationg with other
countties. f
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32. Honourable Members, the present
Session will be a short one. You have
to attend to urgent legisiative business,
the most important being the Amend-
ment of the Constitution to continue
reservations in the legislatures in
favour of Scheduled Castes, Schedul-
ed Tribes and Anglo-Indians.

33. During the course of your five
year tenure, many issues will come
before you for consideration. A
healthy and functioning parliamen-
tary democracy proceeds according tc
well laid down rules of the game.
Mutual respect has to be shown by the
Government ang the Opposition for
each other. The harmonising of difler-
ing points of view in a spirit of acco-
mmodation and conciliation rather than
conflict and confrontation is a neces-
sary condition of democratic function-
ing. I urge all sections of the House
to lay the controversies and conflicts of
the past behind them and approach
the urgent tasks confronting the nation
in a spirit of co-operation and har-
mony, keeping in mind the need to
serve the people and to uphold all
that is in the national interest: I
wish you all success in your efforts.

JAT HIND.
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OBITUARY REFERENCES

SHRI JYOTIRMOY BOSU (Diamond
Harbour): Before the obituary refer-
ence is taken up, T have to mention
something. @ Why has Jayaprakash
Narayan’s name been made No. 2 and
Lord Louis Mountbatfen’s been made
first? This is a very distressing
matter,

MR. SPEAKER: This is just only
according fo the dates of demise.

SHRI JYOTIRMOY BOSU: You
Will agree with me that Jayaprakash-
ii doeg not come into that category.

Obituary Reference 18

SHRI BHAGAT JHA AZAD (Bhagal-
pur): I do not think it is proper there
should be a controversy about it.

SHRI JYOTIRMOY BOSU: I will be
failing in my duty if I do not point
it out to the hon. Speaker.

MR. SPEAKER: We can just start
from Shri Jayaprakash Narayan. It
was just enly chronological order.

I have to inform the House of the
sad demise of several of our esleemed
friends during the past few moniths—
Shri Jayaprakash Narayan, Lord Louis
Mountbatten, Shri Balgovind Verma,
Shri Nugehalli Shivappa, Shri M. T.
Raju, Shri Abdul Gani Dar, Shri
Mokammad Tahir, Shri Tenneti Viswa-
nathan, Shri Padampat Singhania, Shri
Dattajirao B. Kadam, Shri Tap Singh,
Shri Brajeshwar Prasad, Shri Paika
Murumu, Shri Yagya Narayan Singh,
Shri A. M. Tariq, Shri Kisan Veer, and
Shri Chandrashanker,

All of us were shocked to learn of
the passing away of Shri Jayaprakash
Narayan cn 8 October, 1979 at the age
of 77. Shri N arayan was a great
patnot ‘who made many sacrifices dur-

Ip the freedom struggle and always

championed the cause of the people.

Shri Jayaprakash Narayan made not-
able contributions to disseminate the
message of Bhoodan movement, in pro-
rroting the cause of peace in Nagaland
and in resolving the prcblem of dacoeits
in the Chambal Valley. He took a lead-
ing part in organising the Afro-Asian
Convention on Tibet in 1960 and undezr-
took a world four in 1971 to draw at-
tention to the problem of freedom
struggle in Bangladesh and refugees
pouring inta India. He was befittingly
given the Raymon Magasaysay Award
for public service in 1965.

He was a great leader who enjoyed
widespread respect and affection. The
cause of common man was hearest to
his heart. His life of dedication would

remain an inspiration to people.

Lord Louis Mountbatten, Indeven-
dent India's first Gowernor-General
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passed away on 27 August, 1979 it an
explosion while on his Yacht off the
Irish Coast.

Supreme Allied Commander during
World War II and a great DBritish
statement, he had a distinguished re-
cord of service in the Royal Navy. Dur-
ing 1943—46, he was the Supreme Com-
mander of the South East Asia Com-
mand. He became an Admiral in 1953
and the First Sea Lord. in 1955 and
occupied the key position of Chief of
Staff from 1959 to 1965.

As the Viceroy of India in the last
phase of British rule, he completed the
task cof transfer of power hv the target
date. He will always occupy a place
of honour in the hearts of the pcople
of India.

Shri Balgevind Verma was elecled
to Seventh Lok Sabha from Kheri con-
stituency of Uttar Pradesh. He expired
suddenly on 11 January, 1980 after a
meart attack at the age of 56. He hod
been a Member of Third, Fourtnh and
Fifth Lok Sabha during the years Ii62
to 1977. He was a Member of the
Public Accounts Committee during
1969-70, He served as a Deputy Minis-
ter in the Central Government during
the vears 1971—77 and held the port-
folios of Labour and Rehabilitation,
Irrigation and Power and Communica-
tiens. An eminent social worker, he
was oeeply interested in prohibition
and worked for eradication of untouch-
ability and dowry system. He also had
a sperial interest in cooperative move-
ment and was President of the Con-
sumer Council of India. He was also
earlier President of National Federation
of Railway Porters and Vendors.

Shri Nugehalli Shivappa wag a
Member of Fourth and Fifth Lok Sabka
during the yearg 1967—77 representing
Hassan constituency of Karnataka. He
was an active Parliamentarian and
served as a member of the House Com-
mittee, Committees on Subordinate
Legislation and on Estimates. He passed
“away on B September, 1979 at the age
of 51.
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Shr: M. T. Raju was a Member of
Fifth Lok Sabha during tke years
197177 representing Narasapur c¢con-
stituency of Andhra Pradesh. He had
served the couniry earlier as a dis-
tinguiskhed officer of the Indian Civil
Service and had held the post of Cnief
Secretary, Government of Andhra Pra-
desh with distinction. An aclive parlia-
mentarian, he was deeply interested in
agriculture. He passed away on 20
October, 1979 at the age of 68.

Shr1 Abdul Ghani Dar was a Meniber
¢f Fourth Lok Sabha during the vears
1967—"71 represeuting Gurgaon  con-
slituency of Harvana. Before coming to
Lok Sarha he was a Member of the
Punjah Legislative Assembly during the
vears 1952—62 and a Member of Rajya
Sabha during the years 1962—66. He
was an active social worker and was
connected with a number of social wel-
frre organisations. He passed away
on 2 November, 1979 at the age of 72.

Shri Mohammgag Tahir was a Mem-
ter of the Constituent Assembly dur-
ing the years 1946—50. He was also a
Member of Second, Third and Fifth Lok
Sabha during the years 1957—67 and
1971—7! from Bihar. Earlter, he was
a Member of Bihar Legislative As-
semhbly. A lawyer and a social worker,
he occupied important posilions in
Local teodies of his District. As a par-
liementarian he was very active and
evinced special interest in educational
matters. He died on November, 1979
at the age of 77.

Shri Tenneti Viswanatham was a
ITember of Fourth Lok Sabha during
the years 1967—71 representing Visa-
khapatnam constituency of Andhra
Pradesh Before coming to Lok Sabha,
he was a Member of the Madras Legis-
lative Assembly curing the years 1937—
39 and 1946—53. He was a Member of
the Andhra Pradesh Legislative Assem-
bly during the years 1953-54, 1956—59
and 1962—67. He was Minister for
Finance and Law in Andhra Pradesn
during the years 1953-54. He was an
aztive Parliamentarian. He suffered
imprisonment on a number of occasions
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during the freedom struggle. He passed
oway on 10 November, 1979 at the age
of 84.

Shri Padampat Singhania was a
Member of the Constituent Assembly
and Provisional Parliament during the
years 1046—51. . Before that he was a
Member of U.P. Legislative Assembly.
I1le wa: a well known industrialist. He
founded the Merchant Chamber of
Uttar Pradesh &and was a founder-
memb<r and Precident of Federation of
Indian Chambers of Commerce and
Industry in 1935. As a philanthropist,
he established a number of schools and
was instrumental in the establishment
of several institutions for promotion of
technology and medicine. He look
keen interest in  public affairs and
social welfare. He passed away on 18
Novemrher, 1979 at the age of 74.

Shri Dattajirac, B. Kadam was a
Member of Fifth Lok Sabha during the
vears 1971—77 representing Hathangale
constitueney of Maharashtra. He took
keen interest in educational and co-
operatite institutions, He passed away
on 18 November, 1979 at the age of 61.

Shri Tan Singh was a Member of
Third and Sixth Lok Sabha during the
yvearg 1962—67 and 1977—79 represent
ing Barmer constituency of Rajastnan.
Farlier he was 4 Member of the Rajas-
than Vidhan Sabha during the years
1952—€2. He tcck keen interest in
parliamentary .octivities. He passed
away cn 7 December, 1979 at the age
of 56.

Shri Brajeshwar Prasad was a Mem-
ber o the Constituent Assembly and
Provisional Parliament during the
years 1946—52. From 1952 to 1967, he
was a Member of the First, Seconid and
Third I.ok Sabhe representing Gaya
vonstituency of Bihar. As an agricul-
‘arist, he took keen interest in the wel-
{are of agricultural labour and he was
founder-member of Khotihar Mazdoor
Sangh. He suffered imprisonment
“during the freedom struggle. As a
Member of Parlioment, he took keen
interes: in foreign affairs. He passed
a;vay on 7 December, 1979 at the age
of 63.

Shri Paika Murmu was a Member of
Second Lok Sabba during the years
1957—62 representing Rajmahal con-
stituency of Bihar. He took keen in-
terest in Bhoecdan movement and uplift
of Scheduled Castes, Scheduled Tribes
and other backward people, He was
also imprisoned curing the Quit India
Movement in 1942. He passed away on
8§ December, 1979 at the age of 68.

Shri Yagya Narayan Singh was a
\lember of Third L.ok Sabha during the
vears 1962—67 representing Sunder-
garh constituency of Orissa. He took
keen interest in rural development and
establiched a high school at his native
place. He passed away on 11 Decem-
ber, 1979 at the age of 47.

Shri A. M. Tarig was a nominated
member of Second Lok Sabha from
Jammu and Kashmir during tne vears
1957—62. Later, he was a Member of
Rajya Sabha during 1962—65. He was
arrested for participating ir Quit
Kashmir Movement in 1948, and was
in jail for 18 m»onths. He served as 2
Member of the Estimates Committee
curing 1959, He was a Member of the
Indian Parliamentary Delegaties to
the Cecmmonweatth Conference heli :n
Lendon in 1961 and was also a Mem-
ber of the Indian delegation 1o Afro-
Asian Solidarity Conference held in
Algeria in 1964. He was a Mirister in
Jammu and Kashmir Government dur-.
ing the vears 1964—66. He passed away
on 23 December, 1979 at the age of 7.

Shri Kisan Veer was a \ember of
Third Lok Sabha during the jears
1962—67 representing the Satara comn-
stituency of Maharashtra. Earlier h2>
was a Member of the Maharashtra
Vidhan Parishad for 5 years Fe suf-
fered imprisonment during the Civil
Disobedience Wovement. He took
active interest in cooperative and edu-
cational activities. He passed away oR
27 December, 1979 at the age of 73.

Shri Chandrashanker was a Mamber
of First and Seconrd Lok Sabha during
the years 1952—62 representing Broach
constituency of ‘he then Bompay Siate.
He was a freedom fighter and social
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worker and teok active part 1u aationel
movements.and wae imprisoned in 1942,
He took keen interest in rural cevelop-
ment and industrial cooperative move-
ment. He was ucsociated with various
socisl and educotional organisailions
and phvsical education instifubicion in
his home town. He passed away uatl
Breach on 31 December, 1979 ut the
age of- 81.

We deeply mourn ihe loss of thes»
friends and I am sure the Houce wid
join me in conveying our coudglences
{o the bereaved families.

THE PRIME MINISTER (SIR™ATI
INDIRA GANDE): Mr. Speaker, Sir,
may I ‘oin in the words of sorrow whach
vou have expressed about some emi-
nent rerscnalities and some o'd cor-
league: who have passed away afier
the dissolution of the Sixth Lck Sabha.

Shri Jayaprakash Narayai's paSsing
away Tluged our whole nation in grief.
A grea* son of India, Shri Jay aprakash
was ™8 Telentless fighter _for freedom
who spent his life in the service of
the people. He moved from Marxism
to Sarvodaya philesophy and finally, in
the seventies, took to agitational pcli-
lies.

Jayaprakashji eddressed himself wilh
dedication and intense patriotic Ieel-
ingg in all his activities—the formation
nf the Congress Socialist Party, leaGer-
ship of the Socialist Party after Inde-
pendence, his involvement in (he
Bhoodan Mecvem=nt, his approach to
the Chambal dacoits and the tolal re-
volution movement of the seveniics,
He identified himself fully with the
causes he espoused and especisll; w th
the young people.

He inspired the formation of the
Janata Party but from all aceounts e
dieg a disillusioned man.

Differences apart he was one of the
few leaders whe commanded uni-ersal
respect and affeclion. 'There is re
doubt that for a long time {o come he
will remain a source of inspirativn to
generations of political and  soct
workers.

JANUARY 23, 1980

Obituary -Reference 24

There was close association and com-
radeship between Jayaprakashji and
my father, and ties of affection bet-
ween his wife Prabhavati and my
mother.

In his death we have lost a great
patriot, a restless revolutionary and
an- intense humanist.

The Earl Mountbatten cf Burma was
an extraordinary personality and a
born leader of men. He was a planner
as well as a man of action, who dis-
tinguished himseif on the battlefield, at
conference tables and in the many
other tasks and responsibilities that he
undertook. He has a place in our
history because of the vital part he
played in the transfer of power 1o
India. As Governor General, he show-
ed sympathy and understanding of the
complex prcblems of that critical
period. This was the basis of his fri-
endship with Mahatma Gandhi,
Jawaharlal Nehru and other impor-
tant Indian leaders Even in his
retirement, he ceontinued to take sus-
tained interest in India and her
welfare.

India has lost a sincere friend and
the world a colourful perscnality. We
are deeply grieved at his death, all
the more so because it was not natural
but by an act of dastardly terrorism.

Shri Balgovind Verma’s death came
as a shock, for only the evening before
he came to see me and looked per-
f2ctly well. He was a dedicated public
worker, interested in rural develop-
ment, constructive work and education,
serving especially the backward classes,
We were looking forward to his active
participation in the present Lok Sabha
but he left us before the House could
meet.

Sir, T express my deen sorrow at the
passing away of the other former hon.
Members of the Lok Sabha whom you
have mentioned. Some were colleagues
and some were friends. All were ac-
tive in wvarious spheres of national
affairs, serving ‘the people in different
activities. 1 ‘express my deep conde-
lences to the bereaved families ]
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SHRI SAMAR MUKHERJEE (How-
rah): Sir, I fully associate myself with
the sentimentg expressed here in ex-
pressing our condolences and respects
%0 the departed leaders mentioned
here.

Sir, Jayaprakash Narayvan ji = was
an outstanding leader. In the last days
of his life, he made the biggest contri-
bution by fighting authoritarianism.
Had Jayaprakash ji not taken up the
cudgels for fighting authoritarianism
I apprehend that parliamentary de-
mocracy in India would have come to
an end. And J P ji had to pay the
penalty for that. He had {o undergo
imprisonment under MISA hecause of
this. So, anybody who wants to pay
his sincerest respects to Jayaprakash
Narayan ji must take oath today that
the cause for which Jayaprakash ji
fought up to the last day of hig life-
the cause for democracy—must be
fought to the bitterest end sc that
awthoritarianism may not come again
in India. So, that is the highest res-
pect which we can pay to Jayaprakash
Narayan ji.
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Sir, regarding the other departed
leaders, I fully agree with the senti-
ments expressed by you,
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SHRI G. LAKSHMANAN (Madras
North): Mr. Speaker, Sir, on behalf of
my party, D.M.K., and the leader of
my party, Dr. Kalaignar Karunanidhi,
I join ycu, the Leader of the House
and the entire House in offering my
heartielt condolences to the departed
souls.

SHRI YESHWNTRAO CHAVAN
(Satara): Mr. Speaker, Sir, I join you
and the Leader of the House in asso-
ciating myself and my Group in
paying tribute to the  departed
souls of the Members of Par-
liament, particularly two personalities,
Shri Jayaprakash Narayan and Lord
Louis Mountbatten. Shri Jayaprakash
Narayan was the lead%_gfl‘l‘_xg)‘arest
quality, I think, perhaps -next to
Mahatma Gandhi. He was the only
man who believed in service of peo-
ple without taking any office under
law. His life was g continuous
sacrifice in the cause of peoope, in

2317 L.S.—2
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the service of India, not only service
of India but I would say in the
service of humanity. He took to the
cause of Sarvodaya and carried the
message of Mahetmg Gandhji’s truth
and non-violence, He  believed in
the people’s freedom, he believed
in democratic values and he believed
also in socialism. Possibly he has done
much work in popularising the cause
of socialism by writing very useful
books in the 1930's. 1 remember to
have read them. Omne of the rarest
books that one would find is “Why
Socialism”? It is in very simple terms
because he knew the language of the
people, he knew the minds of the peo-
ple. Therefore, his departure would,
for a very long time, certainly be a
great loss to the nation. He did not
belong to,a particular group or a party.
He was really a national leader, he
was really a leader of humanity and
as such 1 think it is a great loss to
India About other Members I associ-
ate myself in paying my tribute. But
I would be failing in my duty if 1 do
not mention twe of their names—
Shri Dattajirao B, Kadam and Shri
Kishan Veer. Both of them were my
personal friends and a:sociates. Shri
Kishan Veer was a great freedom
fighter who made great heroic deeds
in the 1942 Movement and in the post-
Independence era he dedicated him-
self to the cause of education and co-
operation and hag made a wonderful
contribution to hig district. He be-
longed to the same constituency from
which I hail. I pay my very respect-
ful tribute to his memory,

SHRI INDRAJIT GUPTA (Basir-
hat): Mr. Speaker, Sir, I would like to
associate myself and my Group with
the sentiments of grief which had been
expressed here at the demise of such
a large number of friends and illustri-
ous persons during the interval since
the last Session. As far as Shri Jaya-
prakash Narayan is concerned, our
party had a very long political rela-
tionship with him dating back to the
thirties, relationship sometimes of co-
operation, at other times perhaps of
differences. But whatever it may be,
there is no doubt that his name will
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go down for all time in the history
of our country’s independence move-
ment and democratic movement.

He had the courage of his conviction
at all times which is a very great qua-
lity and for that he sacrificed a great
deal and he suffered a great deal, He
also had the capacity even in his ad-
vanced years of being able to inspire
the youth of this country for the
causes in which he believed. We ex-
~ress our deep sorrcw at his passing
away,

As Sar as the other friends are con-
cerned, most of whom at one time or
the other were my colleagues also in
this House, I would like to express
our deep sorrow at their demise and
would request you to convey to the
bereaved families our sincerest con-

dolences.
SHRI CHITTA BASU (Barasat):
Mr. Speaker, Sir, I associate myself

with the sentiments already expressed
in this House for those who have de-
parted from us, particularly Lok
Nayak Jayaprakash Narayan, It will
be a failure of duty for this House, for
me as also my group if something is
not mentioned about him. As you
know, he was a great patriot who
fought bravely against British im-
perialism, During the independence
struggle, he went underground and
continued his struggle throughout the
country against . British imperialism.
There is no doubt that he was com-
mitted seriously to socialism. Of
course, he developed certain differences
with Marxism but in his latter days
he felt that class struggle was inevi-
table for the restructuring of society
as a whole, He waged a valiant fight
against authoritarianism and for the
restoration of democracy in this coun-
try. It is due to his struggle that the
second freedom was born and we are
free today and this House is free
today, He remains a source of inspira-
tion against authoritarianism and for
democracy in our country, I pay my
respectful homage to him.

With regard to other hon, Members,
who have departed from us, I express
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L my deep sense of condolence and re-

quest you to convey our feelings to
the bereaved families.

SHRI G. M. BANATWALLA (Pon-
nani): Mr. Speaker, Sir, I rise on be-
half of the Muslim League to associate
ourselves 'with the sentiments express-
ed by you on the sad demise of Lok
Nayak and all other friends mention-
ed by you, Indeed, Lok Nayak Jaya-
prakash Narayan was a true revolu-
tionary till the last breath of his life.
By his sad demise, the void that has
been created is hard to fill.

Lord Louis Moutbatten was a great
friend of India and to him goes the
unique distinction of transfer of power
to us. There are other friends men-
tioned by you. ‘We pay our homage to
all the departed friends and express
our sorrow at their demise. We re-
quest you to convey our condolences
to the bereaved families.

SHRI N. G, RANGA (Guntur): Mr.
Speaker, Sir, I wish to associate myself
with what the Prime Minister has said
about Shri Jayaprakash Narayan that
his example would continue to inspire
the generations to come, He was a
great humanist and his voice of sup-
port was always available and was
raised at the right moment in a coura-
geous manner ‘whenever and wherever
people were suffering for want of
their freedom and human rights. I
have a special reason also to mourn
his death, because we worked together
in the Kisan movement, Kheth Maz-
door movement, village panchayat de-
mocracy and in the Indian National

Congress,
13.00 hrs.

My hon., friend Shri Chavan has
referred to his book, “Why Social-

ism?” As the Prime Minister has
said, he started as a Marxist, and he
had expounded Marxist theory in that
book, “Why Socialism?” Later on, he
proved to be a great Gandhian, thanks
to the great influence of his noble wife
who was a great devotee of Mahatma
Gandhi. I pay my tribute to her also.
Both of them together served the
country.
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~ In this connection, T would be failing
. in my duty if I do not pay my tribute
fo Mr, Tenneti Viswanatham, a great
. Andhra, a good Andhra who was one
- of the people who led the movement
- for linguistic redistribution of the coun-
~ fry, and “who made great sacrifices in
that movement, He was a good man
~ and a wvery good comrade. He went to
jail along with -us wseverdl ffimes. He
sacrificed the whdle «of his life for the
~ freedom sof our ‘country; and when he

- Andhra then alive.

DR, FAROOQ- ABDULLAH (Sri-
magar): I have known ‘the Lok Nayak
who was a great friend of Kashmir,
 He fought not only for the freedom
of India, but also for every common
-man_upto his last breath. T want to
fell this House that we should not
forget that he, without holding any
high office, still 'had a place in every
Indian’s heart, and won admiration
in this world. The National Con-
erence has lost a great friend. I hope
‘all of us who are in this House, will
‘work for the high ideals he has left
‘behind,

- My first experience of this great
man, Louis Mountbatten, was in 1949.
T remember this towering figure who
did so much for our freedom. And I
also remember the years I spent in
Englanq when I came to know how
'uch he loved this country. He work-
“ed so hard to see that the West never
forgot India’s problems. I want to
onvey to the bereaved family, our
- deepest sympathies on this great loss.

We have also lost a Member from
‘Kashmir, Mr, Tariq; and I would like
fo convey to his family also, our deep-
est sympathies on ‘this Toss,

MR. SPEAKER:" The House may
TOW stand in silence for a short while.

e Members then stood in silence for
a short while,
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13.05 hrs.

| RE. MOTION FOR ADJOURNMENT

PROF. MADHU DANDAVATE (Ra-
japur): I have already given a motion
for adjournment of the House because
of the failure of the Government to
take a very firm clear and unequivo-
cal” attitude about entry of Russian
Army into Afghanistan and a situation
that has already developed, I would
Jike to know <whether that particular
adjournment motion would be ~taken
up,

(Interruptions) S

MR, SPEAKER: Will you please
listen? (Interruptions)

PROF. MADHU DANDAVATE:
Adjournment Motion always comes be-
fore that.

MR, SPEAKER: First we must de-
vide whether 'we are to sit.

PROF. MADHU DANDAVATE:
Let me make a submission. There is
no doubt about the Calling Attention
motion, The subject of the Calling
Attention motion is different from the
subject of my adjournment motion.
No doubt, there is 5 reference to US
armg aid to Pakistan,

(Interruptions)

MR, SPEAKER: Let us be clear
about one thing. Whether we are going
to adjourn....

PROF. MADHU DANDAVATE:
But I have made a reference to entry
of Russian Army into Afghanistan and
then the developing situation, I would
like to know—when the entire country
is exercised over this issue, why I
should not be allowed to move that
adjournment motion.

MR, SPEAKER: I would ask the
hon, Members whether we are going
to sit. If the Members agree, Wwe
would continue to sit without lunch
or we would adjourn for lunch. ' That
ig the point.
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(Interruptions)

PROF. MADHU DANDAVATE:
Sir, please do not misunderstand.’ I
am not moving for adjournment for
lunch, but because of the entry of the
Russian Army into Afghanistan....

MR, SPEAKER: We have admitted
a Calling Attentxon motion. You will
get a chance,

 SHRI JYOTIRMOY BOSU (Diamond
Harbour): I have given two. adjourn-
ment motions. One is about the gallop-
ing price rise in the country and the
second one is about the scarcity of
Kerosene. (Interruptionsy What is there
to laugh about? ‘

(Interruptions)

MR. SPEAKER: I have got it. Will
you please listen to me? You may
please refer to the rule relating to the
adjournment motions, I quote from
there. It says, “As a convention, “ad-
journment motions are not taken up
on the day of the President’'s Address.
Notices received for the day are treat-
ed as notices for the next sitting.”

(Interruptions)

SHRI JYOTIRMOY BOSU: I invite
your attention to rule 60,

MR, SPEAKER: That does not arise.

SHRI JYOTIRMOY BOSU: Are you
going to admit it for tomorrow,
Sir?

MR, SPEAKER: It is under consi-
deration. . :

SHRI JYOTIRMOY BOSU: Or have
I got to give a fresh notice?

MR. SPEAKER: No.

SHRI JYOTIRMOY BOSU: That is
right. You kindly read out rule 60 and
that will help the House,

MR, SPEAKER:. It is under consi-
deration,
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SHRI JYOTIRMOY BOSU: I have
given two 'privilege motions. One is
against Mr. J, R, D, Tata and the se-

_cond one is against Mahata. (Interrup-
‘tzons)‘The privilege motion ‘against

Mr, Tata was sent to the Privileges

Committee in the last Lok Sabha.
‘Therefore, there should be no hesita-

tion in sending that issue to the Privi~
leges Committee,

MR. SPEAKER: We shall decide
about it. It is under consideration, It
has not been disposed of,

(Interruptionsy

SHRI JYOTIRMOY BOSU: It
should be expedited,

MR. SPEAKER:
Minister will
Ministers,

~Now the Prime
introduce her Cabinet

(Interruptions)

A calling attention motion has been
admitted. Please sit down. (Interrup-
tions) :

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI): I have been
called.

13.09 hrs,
INTRODUCTION"® OF MINISTERS

THE PRIME MINISTER (SHRI—
MATI INDIRA < GANDHI):. I haw
pleasure in introducing to you and
through you to the House my col-
leagueg Shri A. B. A, Ghani Khan
Chaudhuri, the Minister of Energy
and Trrigation and Depantment of
Coal; Shri Pranab Mukherjee, the
Minister of Commerce and  Steel and
Mines and Civil Supplies; Shri J, B.
Patnaik, the Minister of Tourism and
Civil Avxatlon and Labour; Shri P, V.
Narasimha Rao, the Minister of Exter-
nal Affairs; Shri Vasant Sathe, the
Minister of Information and Broad-
casting and Supply and Rehabilitation;
Shri P, Shiv Shankar, the Minister of
Law, Justice and Company Affairs;
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£ B, Shankaranand the Minister of
Gatioh and Healtlh and So¢ial Wel-
r‘ Shii A, P. Sharma, the Minister
£Sh;ppxng and Transport; Shri
Bhisma Narain’ Smgh the -Minister of
Parliamentary Aftsirs and Communi-
pations<and Rao Birendra Singh, the
Minister -of - Agriculture and. Rural
Reconstruction, Giani Zail Singh, Mi-
nister of Home Affairs, Shri Kamlapati
*Fripathi; Minister of Railways, Shri R.
Fenkataraman, Minister of Finance
and :Industry, Shri Nihar Ranjan Las-
kar, Minister of State in the Ministry
of Health, Shri Yogendra Makwana,
Minister of State in the Ministry of
Heme affairs, Shri Kartik Oraon, Mi-
nister of State in the Ministry of
Tearism and Civil Aviation, Shri
agannath Pahadia, Minister of State
the Ministry of Finance, Shri C.
K. Jaffar Sharief, Minister of State
in the  Ministry of Railways,
Shi R V. Swaminathan, Minister
of Sthte in the Ministry of Agricul-
turst and Shri P. Venkatatasubbaiah,
Mikister of State in the Ministry of
Hone Affairs and in the Minis-
iry of Parliamentary Affairs

MR SPEAKER: Papers to be laid.

SHRI JYOTIRMOY BOSU: (Dia-

1 Harbour): I have given notice

. undsr rule 377 about the strike

by ('ITUC in Keshavram Cotton Mills

ang closure and alsp in three others.
What.is happening?

MR. SPEAKER: We will take it up
fomorrow, Now, Papers to be laid,

13.1% hrs.

PAPERS LAID ON THE TABLE

ORDINANCES PROMULGATED BY

PRESIDENT
"~

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS ANp+COMMUNICA-
TIOAS (SHRI BHISHMA NARAIN
SINuH)*» I beg to lay on the Table a
copy each of the following G¥dinances
{Hindi and English  versions) under

g . “‘-_;" 5
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article 123 (2) (a) ot the Comstitu-
tion:— A

(15"The - Paymé‘n’t of Bonus

(Amendment) ‘Ordinance, 1979 (No.:
8 of 1979) promulgated by the Presi=
dent on the 30th August, 1979. B

(2) The Representation of the
People (Amendment)  Ordinance,
1979 (No. 7 of 1979) promulgated by
the President on the 1st September,
1979.

(3) The Government of Union
Territories (Amendment) Ordinance,
1979 (No. 8 of 1979), promulgated by
the President on the 25th Septem-
ber, 1979. .

(4) The Companies (Amendment)
"Ordinance, 1979 (No. 9 of 1979) pro-
mulgated by the President on the
25th September, 1979.

(5) The Prevention of Blackmar-
keting and Maintenance of Supplies
of Essential Commodities Ordinance,
1979 (No. 10 of 1979) promulgated
by the President cn the 5th October,
1979.

(6) The Contingency Fund of
India (Amendment) Ordinance, 1979
(No. 11 of 1979) promulgated by the
President on the 22nd October, 1979.

(7) The Central Excises and Salt
and Additional Duties of Excise
(Amendment) Ordinance, 1979 (No.
12 of 1979) promulgated by the
President on the 24th November,
1979,

[Placed in Library. See No. LT-2/
807].

PROCLAMATIONS AND ORDERS UNDER
ARTICLE 356 OF THE CONSTITUTION,
REPORTS OF (GOVERNORS OF SIKKIM,
MANIPUR, KERALA AND ASSAM.

THE MINISTER OF. STATE IN
THE MINISTRY OF HOME AFFAIRS
AND IN THE MINISTRY OF PAR-
LIAMENTARY AFFAIRS (SHRI P.
VENKATASUBBAIAH): I beg to lay
on the Table:

(1) () A copy of the proclama-
tion (Hindi and English versions)



39 Papers Laid JANUARY 23, 1980 ,  Papers Laid . 40

A

dated! the "18th August, 1979 issued
by “the President under article 356
of the Constitution in relation = to
‘the State of Sikkim published in
Notification No. G.S.R. 497(E) im
Gazette of India dated the 18th
August, 1979 under article 356 (3)
‘of the Censtitution.

(ii) A copy of the Order (Hindi
and English versions) dated the 18th
August, 1979, made by the Presi-
dent in pursuance of sub-clause (i)
of clause (c¢) of the above Pro-
ciamation, published in Notification
No. G.SR. 498 (E) in Gazelte of
India dated the 18th August, 1979.

(2) A copy of the Report dated
the 15th August, 1979 of the Gov-
érnor of Sikkim to the President
(Hindi and English versions).

[Pliced in Library. See No. LT-3/

860].

(3) (i) A copy of the Proclama-
tion (Hindi and English versions)
dated ihe 14th November, 1979
issued by the President under arti-
cle 355 of the Constitution in rela-
tion to the State of Manipur pub-
lished in Notification Nwo, G.S.R.
624 (E) in Gazette of India dated
the 14th November, 1979 under
article 356 (3) of the Constitution.

(iiy A copy of the Order (Hindi
and English versions) dated the 14th
November, 1979, made by the Pre-
sident in pursuance of sub-clause
(i) of clause (c) of the above Pro-
clamation, published in Notification
No. G.SR. 625 (E) in Gazette of
India dated the 14th November,
1979.

(4) A copy of the Report dated
the 16th October, 1979 cof the Gover-
nor of Manipur to the President
(Hindi and English versions).

[Placed in Library. See No. LT-4/

80].

{8y (i) A copy of the Proclama-
tion (Hindi and English versions)
datety the 5th December, 1979 issued
by .tk President under article 356

of the Constitution in relation to
"the State of Kerala published in
‘Notification Ne. © G.S.R. 672 (E) in
Gazette of India dated the 5th De-
cember, 1979 under article 358 (3}
of the Constitution. - '

“(ii)’ A vcopy of the Order (Hindi
and English versions) dated the
5th December, 1979, made by the
President in pursuance of sub~
clause (i) of clause ¢(c) of the
above Proclamation, published in
Notification No. G.S.R. 673 (E) in
Gazette of India dated the 5th De-
cember, 1979.

(6) A copy of the Report dated the
2nd December, 1979 of the Governor
of Kerala to the President (Hindf
and English versions).

[Placeq in Library. See Na. LT-5/
80.7.

(7) (i) A copy of the Proclama-
tion (Hindi and English versions)
dated the 12th December, 1979 issued
by the President under article 356 of
the Constitution in  relation to the
State of Assam published in Notifi-
cation No. G.S R. 688(E) in Gazeite
of India dated the 12th December,
1979 under article 356 (3) of the
Constitution.

(ii) A copy of the Order (Hindi
and English versions) dated the 12th
December, 1979, made by the Presi-
dent in pursuance of sub clause (i}
of clause (c) of the above Preclama~
tion rpublished in  Notification Ne.
G.SR. 689(E) in Gazette of India
dated the 12th December, 1979,

(8) A copy of the Report dated
the 11th December, 1979 of the
Governor of Assam to the President
(Hindi and English versions).

[Placed in Library. See No: LT-6/
807.

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): About sub-item 35,
of item IV of the order paper, Pre-
vention of Blackmarketing and Main-
tenance of Supplies of Esgen*»7
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nodities Ordmance 1 have or),g
gqgstlon to ask.” T have given.. -

MR, SPEAKER:
Fommittee.

T will go to the
B £ * Ol

SHRI JYOTRIMOY BOSU: I have
given notice in writing before 10 ¢! clock
and I may be allowed to express my-

| self on this point. | ‘. _ :

MR. SPEAKER: If will be lookéd in-
to by the Commitiee. Why do you
want to take up the time of thé House

. f§innecessarily, now?

SHRI EDUARDO FALEIRO (Mar-
mugao): There is an earlier ruling from.
the Chair that in such.matters when
any objection is:ragised about papers
laid on the Table of the Hcuse, such
objection will be sent directly to the

Committee.
L

MR. SPEAKER: It will be seen by
the Committee.

SHRI KRISHNA- CHANDRA HAL-
DER (Durgapur): Which Committee?
There is no Committee now.

SHRI JYOTIRMOY BOSU: I have
quoted the authority under which I
want to draw your  attention to this
pernicious, obnexious legislation that
you are going to bring in.

MR. SPEAKER: There is no question
now. The Committee is seized of the
situation. We shall now proceed with
the call attention motien.

13.14 hrs,

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED ARMS AID TO PAKISTAN BY
THE UNITED STATES OF AMERICA AND
TENSE SITUATION CREATED IN THE
REGION THERERY.

MR, SPEAKER: Shri
Panigrahi.

SHRI SAEFAR MUKHERJEE
(Howrah): On this question, in a
meeting called by the Prime Minister
...... (Interruptiops)

Chintamani

WAL 4

MR SPEAKER: A \ Ca.ll atiention
motion has been’ admifted” and 1 Have
called upon Mr. Panigrahi® to call -thes

attention. —u o
N ,

SHR} SAMAR- MUKERJEE: We
wanted a debate and the Prime Minis.
ter agreed to it. Let.the Prime Minis—
ter speak... (Iuterruptzons)

MR. SPEAKER I.will folloxy the
rules. (Intermptwns)

SHRI CHINTAMANI PANTGRAHI'
(Bhubaneswar): I call the attentmn
of the Minister of External Affairs to
the following ma.tter urgent pubhc
importance and request that he may
make a statement thereon:—

=
=

~*“The tense situation created in the
region as a result of the reported
arms aid to Pakistan by the United
States of America in the ‘context of
the recent developments in Afghanis-
tan,”

(Interruptions)

MR. SPEAKER: After the Calling
Attention is over we can further
discusg if there is........

(Interruptions)

It can be considered after this.

THE PRIME MINISTER ((SHRI.
MATI INDIRA 'GANDHI): I did not
know that the Calling Attention had
been admitted here. This matter was
raised in the meeting with the-oppo-
sition leaders. It can be put up te
the Business Advisory Committee
ang they can see whether time can
be allotted.

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P, V. NARASIMHA
RAO): Mr. Speaker, Sir, the Govern-
ment of the United States of America
announced on Decemmber 29, 1979 the
resumption of military assistance te
Pakistan on which they “had earlier
placed an embargo in accordance with
American legislation.  According te
reports that have come to the atfen-
tion of Government, the US Gervern.
ment has decided to expedite militacy
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[Shri P. V. Narasimha Rao]

supplies to Pakistan worth $ 150 mil-
lion as part of cash sales already in
the pipe-line. The US Government
has further announced a package aid
of $§ 400 million for the next 20
months—$ 200 million in economic
aig and the other $ 200 million in
military aid.

Government have expresseg their
grave concern at the moves to step up
military supplies to Pakistan as well as
our apprehension that induction of
arms into Pakistan could covert the
South-Asian region into a theatre of
great power confrontatipn and con-
flict. Government have also expres-
sed their apprehension that the induc-
tion of armg has a potential of decele-
rating the process of normalisation
which the governments of India and
Pakistan have fostered in the spirit
of the Simla Agreement. These views
have been impressed upon the Gov-
rnments of USA, Pakistan ang other
concerned countries.

Sir, the developments in the region
around us in the last few months have
rightly given rise to much concern
in this country, which is shared by the
Government. The underlying causes
are not far to seek, Tensions and pro-
blemis have existedq between neigh-
bours, and even inside nations. A
dangerous dimension is added when
the great powers start using these
nationg in their quest to gain advan-
tage in their global strategy, or to seek
to secure their perceiveq interests, or
again when governments in the region
render themselves amenable to this
strategy for some short term gains and
in the process defeat the very objectives
they are seeking to achieve. The need
of the hour is to stem this ominous pro-
cess ang return to the tried and test-
ed path of settling problems in an en-
vironment free of great power influ-
ence or confrontation.

In this context, Sir, recent develop-
ments in Afghanistan have naturally
been engaging the serious attention of
the Government. India has close and
friendly relations with the government
and people of Afghanistan and we are

deeply concerneg and vitallly interested
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in the security, 'mdependence, sover-
eignty and territorial integrity of this
traditionally friendly neighbour of
ours; and we believe that they have
every right to safeguard them,

It ig our hope that the people of At-
ghanistan will be able to resolve their
internal problems without any outesice
interference. As the Prime Minister
has clearly indicated, we are against
the presence of foreign troops and
bases in any country. We have ex-
presseq our hope that Soviet forces will
withdraw from Afghanistan.

Our entire stand is consistent with
our commitment to peace and non-
alignment. All the countrieg in the
South Asian region are members of the
Non-aligned Movement and, consistent
with the principles of non-alignmens,
it is our hope that the entire area will
be free of tensions.

The induction of arms into the regfon
and the introduction of great power
confrontation would further threaten
the peace and stability of the region
including the security of India. In this
evolving situation our effort has been to
take stepg to defuse it rather than
permit its further escalation. Tae
Government of India has been in touch
with the counries of the sub-continent.
the Soviet Union, USA, China and
other countrieg to stresg that no ac-
tion should be taken that could lead
to an enhancement of the dangers and
heightening of confrontation as we
feel no worthwhile solution ig other-
wise possible. In this context the
Foreign Minister of the USSR and the
representative of the President of the
United States are expected to visit
India in the near future. The Foreign
Secretary of India will also visit Is-
lJamabaq shortly at the invitation of
the Government of Pakistan

We deem it important to have a
continuing dialogue with Pakistan as
indeed with the other countries of the
region to ensure that this region does
not beécome the theatre of great power
confrontation, It jg vitally important
that the Governments of India and
Pakistan have z clear understanding of
each other’s perceptions ang that
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nothing is done in the meantime that
could damage the interests of our re-
gion or cause a set back to the process
of normalisation between India and
Pakistan.

We welcome President Zia.ul Hag’s
reference to the Simla Agreement in
his message to the Prime Minister.
This Agreement, in our view is tbke
basis of the efforts to normaiise rela-
tions between India and Pakistan. The
Agreement states that relations between
the wo countries shall be governed by
the principles and purposes of the Char-
ter of the United Nations. Both count-
ries have further committed themselves
to peaceful co-existence and respect for
each other’s territorial integrity and
sovereignty. There are, in our opinion,
positive ang obvious advantages in co-
operation between our two countries
through the process of mnormalisation.
It must be our hope that we will joint-
ly be able to travel further along this
path of reason.

Mr, Speaker, Sir, our region and our
neighbourhood has beéen in turmoil over
a long period. Working together in
harmony and cooperation, we can do
much to establish a climate of peace
ang stability in order top promote deve-
lopment for our collective benefit. Let
it be clearly understood that in pursuit
of this vision, we will steadfastly op-
pose all attempts by any powe, to
turn the clock back and revert to an
era of confrontation and cold war.
Government is confident that the
House and the people of India stand
united behind it in supporting their
efforts to gain these objectives.

SHRI CHITAMAN] PANIGRAHI:
Sir, while we fully appreciate the posi-
tive stand and the line that the Gov-
ernment of India is committeg to and
while we all support the stand that has
been taken by the Government, I would
like to know from the hon. Foreign
Minister whether the Government is
aware that in anothe, five to six
months Pakistan is fully going nuclear
angd in view of that, when it is turned
into a kind of military yard by the
United States and China also. T want
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to know whether, when our Foreign
Secretary is going to Pakistan ana
when President Catfer of the United
States is sending his special represen-
tative tg India, our Government is in
communication with the  Chinese
Government also so that they should
also not supply arms to Pakistan
in view of the effort that the Govern-
ment of India is making to make this
region peaceful because big power
rivalry is going to escalate the present
cold war to hot war in which India ic
going o be engulfed. May I know
what positive steps the Government
has taken in this matter and what fruit
it has borne?

SHRI P. V. NARASIMHA RAO: I
have already submitted that we are in
touch with all the concerneg Govern-
ments. Beyond this, I need not say
anything at the moment, because as 1l
have submitted, we are in a constantly
evolving situation. -

SHR1 P. K. KODIYAN (Adoor): I
have gone through the statement of tne
hon. Minister. After reading jt, I have
an ‘mpression that the real ganger or
gravity of the situation that has arisen
as g result of the massive supply of
arms by the Uniteq States to Pakistan
has not been recognised even now, and
some of the realities which ought to
have been noticed have been ignored.
The statement has been wrapped in
diplomatic jargon. Now, Sir, supply of
American arms to Pakistan had always
been a serious source of threat to our
counfry and whatever arms America
hag previously supplied to Pakistan
hag been used against India in the two
earlier wars, in 1965 and in 1971. This
has been our experience. This has
happened despite the assurance given
by the then American Government
leaders, Now, apart from America
agreeing to reopen the arms supply to
Pakistan, there are certain other deve-
lopments which also help Pakistan to
acquire weapons. That is, many of the
West European countries who are mem.
bers of the NATO alliance are also
giving arms to Pakistan. And thirdly,
there is alsp a report that the Karakn-
ram Highway that has been built by
China. ...
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‘'SHRI P. V. NARASIMHA RAO: Sit,
the question should be asked._ It

" ghould be relevant,
o -

MR, SPEAKER: Please come to the
point.

- «SHRI P. K. KODIYAN: Yes, J am
trying to come to the point

MR. SPEAKER: The question should
be related to the subject matter of the
Call Attention. Please come to the

point.

SHR] GHITTA BASU (Barasat): He
is giving the background.

MR. SPEAKER: Please come to the
point.

SHRI P. K. KODIYAN: Certain facts

are missing from the statement. So,
unless I explain the backgrond....
MR. SPEAKER: You can ask the

question, you cannot make a statement.

SHRI CHITTA BASU: He has to give
the background. He has to formulate
the .question. (Interruptions).

SHRI JYOTIRMOY BOSU: Sir, 5 to
15 minutes should be given to each
Member on the Call Attention. There
are dve Members and the Minister has
to reply. So, you can use your judg-
ment in any way you like.

MR. SPEAKER: It shoulg be relevgnt
and to the point. Please come to ine
point,

(Interruptions)

SHRI P. K. KODIYAN: I have al-
ready mentioned that there is a report
that the Karakoram Highway is being
used by China for sending arms and
armaments to Pakistan. Therefore. ....

MR. SPEAKER: What is the opera-
tive point?

SHRI P. K. KODIYAN: The opera-
tive point is this. Here the statement
says that “we will steadfastly oppose
all attempts by any power to turn the
clock back and revert to an era of

sonfrontation and colg war.” This
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kind "of ‘statement has B¥n given’on
innumerable occasions when this
question of supply of American arms
to Pakistan was raised “in this House.

' '1 want to know what conerete ‘action

is taken to oppese the supply of arms
in the light of our experience in the
past that despite our repeated oppo-
sition, America had been continuing
helping Pakistan with modern wea-
pons. Ang the second_qpestion is....

MR, SPEAKER: Only one question.

SHRI P K. KODIYAN: It is (b) The
development in Afghanistan is directly
related to this and the development in
Afghanistan shoulg be viewed against
the packground ‘of the developments in
Pakistan. Now, the Soviet Union has
entered .into a treaty of friendship
and Afghanistap being the neighbour-
ing country, any hostile development
in that region would seriousiy

MR. SPEAKER: Why can’t you be
precise about what you want to ask so
that he may answer you?

. SHRJ P. K. KODIYAN: Therefore, 30
far as Afghanistan is concerned, it is
fighting for its freedom and indepen-
dence and it being a non-aligned count-
ry and a country very friendly to
India, what are the steps Government
of India intends to take to help the
Government of Afghanistan ang their
people in this hour of peril

SHRI P. V. NARASIMHA RAO: The
Calling Attention Motion in terms
refers only to the reported arms aid to
Pakistan by the TUnited States of
America in the context of the recent
developments in Afghanistan. So, I
would submit that all reference to
China and other countries and other
sources from which arms supplies are
reported to be made to Pakistan
would not be covered by the Calling
Attention Motion. (Interruptions).

So far as the Afghanistan question is
concerned, I have made a very compre-
hensive statement,

SHRI R. K. MHALGI (Thane): But
vague,
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SHRI P. V. NARASIMHA RAO: i
really do not know what we can do in
the jpternal matters of another, _cpu'nt-
ry beyend hoping, wishing and trying
for .something wirich- we want to hap-
pen.shere, and this is,what we have
been- doing. I have already, submitted
that. we_are in an evolving situation,
and it-wilk be wery difficult for us to
take a final stand, a definitive stand a
unilatera! stand in a situfttiof Yke
this We are aware .of the situation
and we are doing everything in our
power to see that tersion ig relieved
in this area. ' :

SHRYT VIDYA CHARAN SHUKLA
(Mahasamund): 1 would like to know
whether Government, while considering
this serious matter, has taken the
following ™moints into consideration:
firstly, that the scheduled arms supply
to Pakistan and the delivery of the
armg as stipulated do not seem to aim
at meeting the immediate situation in
the area and is a long-term aid
agreement which goes into 20 months
to begin with, and-is likely to be ex-
tended further. It should be consi-
dered by the Government whether
this has any significance in the
present situation and the Houee
should be informed about it.

Secondly, the question of the quality
and range of the various.arms seems to
indicate that they. are meant for a
much larger tersitory than is covered
by the present area of tension, ie.,
Pakistan- and Afghanistan. The large
missiles and other things cover much
larger territory up to the fartheat
length of India. May I know whether
this hag any significance and whether
this portion of the agreement has

been properly analyseq by the Gov-
ernment? ‘

While appreciating the steps already
taken by Government for lessening of
tension if the area I would like to
know whether Government are com-
templating any further action to still

more defuse and lessen the tension im
the area, :

SHRI P, V. NARASIMHA RAO: Both
ﬂ}e quantum and the nature of the arms
aid have been thoroughly analysed, and
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we have pointed out“that“thé professed ?
purpose for which this aid'is being

giveh ?655 not taify with the nature ; ud ,
the quantum of the arms. This has

been brought to their notice. We are’
still hoping that in - view of what we

have told the countries concerned, so.ne

improvement will be found in the

coming weeks. As I have submitted,

spme. very important personages and
representatives of Headg of State are’
coming ‘here. -We- will continue the
dialogue and we hope that it wil’

bear fruit. .

As for the secong part of the ques-
tion, it will depend on what happens
during the talks. As I have said it is
an evolving situation. We have 1o
watch the situation as it evolves and
take steps at the proper time )

DR. VASANT KUMAR PANDIT
(Rajgarh): May I first draw your
attention, Sir, to the wording of the
Calling Attention Notice? It has been
completely changed, and it gives
only one side of the picture. There-
fore, there cannot be a full discus-
sion. It is only limited to U.S. arms
aid. I am drawing your attention
for. the future.

MR. SPEAKER:
changed anything.

"DR, VASANT KUMAR PANDIT:
The other part has been taken away,
and oniy this part has been retained.

We have not

MR. SPEAKER: Nothing has been
deleted. It ig Mr. Panigrahi’s motion
which has been admitted by ballot.

PROF MADHU DANDAVATE (Ra-
japur): The procedure is when you
try to club a number of names toge-
ther if there are certain complemen-
tary aspects of other call attention
molions, they are to be clubbed. Mr.
Panigrahi’'s call attention motion has
been admitted, but Dr Pandit has
given notice of a motion in which the
entry of Soviet Russia was alsp men-
tioned. If you club these motions
together, then club all the countries
referred to also together

MR. SPEAKER: Mr. Pandit will
put a question now.
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DR. VASANT KUMAR PANDIT:
“The statement made by the Minister
s totally unsatisfactory. It does not
say anything about the part played
by our Permanent Representative at
“the UN, who took a stand that the
“Soviet stand as far as Afghanistan is
concerned is satisfactory to India I
~quote from Indian Ezxpress dated
13th January, wherein it has been
:stated:

“We are against the presence of
foreign troops and bases in any
country. However, the Soviet
‘Government has assured the
‘Government of India that its
troops went to Afghanistan at the
request of the Afghan Govern-
ment.”

It is this leaning and tilting in our
stand that has made the situation
-worse. What is the Government’s final
judgment ag far as the involvement
of the Soviet troops in Afghanistan
is concerned? We want to have that
clarified first.

AN HON. MEMBER: It is aggres-
Sion.

DR. VASANT KUMAR PANDIT:
“They have treated it as their internal
affair. The Government knows about
the recent news that Pakistan gueril-
las are there in Kabul, Chinese troops
-are there on their border. How
long can it be treated as their inter-
nal affair, when it has become an
International problem. It is com-
ing right on the border of our
country. I would like to have the
Government’s stand in most certain
terms as far as the situation in
Afghanistan is concerned.

Ag far as the massive arms aid to
Pakistan by us is concerned, as my
friend Shri Shukla said, it is much
beyond the requirements of the
situation. Sophisticated arms are
being given to Pakistan and if the
U.S. could change their law as re-
gards the supply of arms to Pakistan
what efforts have made by the Go-
vernment of India to secure nuclear
‘fuel for us?

T r——— e —
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SHRI MAGANBHAI BAROT
(Ahmedabad): On a point of order.
This discussion is being converted
into a debate. Under the Rules of
procedure, no debate shall be allowed
(Interruptions). I am a new Member
so far as this House is concerned..
But I know the rules and conventions

(Interruptions).

MR, SPEAKER: I have taken your
point. Mr. Pandit, you put the ques-
tion now.

DR. VASANT KUMAR PANDIT:
References have been made to the
Simla Pact and the normalisation
of our relations with Pakistan. I
would like to know what exact steps
they are going to take in the comity
of nations to enlist world opinion
against any country resorting to ag-
gression over another country., What
steps are you going to take beyond
the Simla Pact in getting the support
of all other non-aligned countries
on this issue?

We woulg like to have a clerified
stand of the Government on all these
three points.

SHRI P. V. NARASIMHA RAO:
Presumably, the ‘hon., Member is
referring to the statement made by
our Permanent Representative at the
UN. Now, the Permanent Rep-
resentative has stated no more
and no less than stating what hap-
pens to be our information, not our
judgment because judgments cannot
be made in a situation like this. What
he has stated is as follows:—

“The Soviet Government has
assured our Government that its
troops went to Afghanistan at the
request of the Afghan Government
first made by President Amin on
December 26, 1979.”

AN HON. MEMBER: Do you agree?

SHRI P. V. NARASIMJA RAO:
Beyond this, there is no question
of our having - agreed or- having
endorsed it, We have said very
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categorically that we are opposed
to the presence of foreign troops on
any soil. This ig the exact position.

So far as bilateral relations with
Pakistan are concerned, the latest
between the two countries happens
to be the Simla Agreememé. Whet-
ever happened before the Simla Ag-
reement, it is best forgotten and the
Simla Pact spirit has to be maintained
hereafter. Some normalisation has
taken place in respect of certain
matters, like cultural relations and
to some extent, trade. But much
remair to be done, As hon. Members
are aware, the actual implementation
of an agreement between  two
nations is not a simple thing. It is
attended with so many other ten-
sions so many other influences and
so many other events supervening
between the conclusion of the agree-
ment and the time we are referring
to. Therefore, in the first place, we
should address our appeal to Pakis-
tan. After the new Government has
taken over, a very congenial climate
has been created in the sense -that
President Zia of Pakistan has him-
self sent a very warm message to
our Prime Minister where a pointed
reference has been made to the Simla
Agreement. Now, we are working
on that, following it up and we have
talked to them. Our Foreign Secre-
tary is going to Islamabad: we are

@not allowing any souring of these re-
l.ations and we are not losing any time
In taking further steps and having
further talks in regard to all the out-
standing matters which have got to

be.decided by bilateral agreement
This is the position
st weor e (FraTa): o=

TETRT F N T @ W o 2 9w
T IR FE A0E w9 & o Parar)
T TH T 8 1 e wgy gy
LG sl '

T Wt awE g P gare arte @
® 7 Fp mgit @ of e Wz @l

Const. (Forty-fifth MAGHA 3, 1901 (SAKA)

Amndt.) Bill s4-

Let there be a firm and an uneqi-
vocal condemnation.

ot @, &, qetEg T oA gia-
Pt 7 39 @ 7 W T2 6 yE e
Pear )

13.45 hrs

SUPPLEMENTARY DEMANDS FOR
GRANTS (GENERAL), 1979-80.

THE MINISTER OF FINANCE
AND INDUSTRY (Shri R. Venka-
taraman): I beg to present a state-
ment showing Supplementary De-
mands for Grants in respect of the
Budget (General) for 1979-80

13.45 hrs,

CONSTITUTION  (FORTY-FIFTH
AMENDMENT) BILL®

g WAl (st ofwr PeE): sremer mgTEw,
i gwTe & g fF wr@ ® gfavre
® A AWYHT FIE A (qAGTH HT
T ETYT A &1 Faafa 1 1)

*Published in Gagette of India

dated 23.1.1980.

extraordinary, Part.II, Section 2,
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"MR. SPEAKER: Theé question js: 1347 hrs. - -,

“That leave be granteq to intro-  GOVERNMENT OF UNION TERRI-
.duce a bill further to amend the’ TomEs (A‘MENDMENI‘) BILL
Constitution of India” - - . - 2 -

: oL THE‘ MINISTER oF  HOME
The motion: was adopted, ©  AFFAIRS SHRI ZAIL SINGH:.I he# ,

, to move for leave to intruduce a.Bill
T S h‘é i f‘a'm Eal “ - further to amend the Government of

ofqg F@TE L - . Union Territories Act; 1963. . .
. ) o . - N . ”.’Z s

MR. SPEAKER::The question is:

13.46 hrs. .
- - -, P “That leave Be granted-to intro- =

PAYMENT OF BQNUS' (AMEND- - .duce a Bill further to amned the -

MENT) BILL® ' -+ Govermment of Union Territories
THE MINISTER OF TOURISM Act. <1563, A

AND CIVIL AVIATION AND = LA- e

BOUR (SHRL_J, B. PATNAIK): 1 The motion was adop‘ted:

beg to move for leave to introduce a :

Bill further to amend the Payment thfl—gflll ZAIL SINGH: 'I introduce

.of Bonug (Amendment) Act, 1977.

e UU—. L«

MR. SPEAKER: The question is:

STATEMENT RE; GOVERNMENT

“That leave be Vgran‘te;d to in-
OF UNION TERRITORIES, (AM-

“iroduce a Bill further to amend the

Payment of Bonus (Amendment) ENDMENT) ORDINANCE, 1979

Act, 19777 T -

- . ) THE MINISTER OF HOME AF- .
The motion was adopted. FAIRS (SHRI ZAIL SINGH): I beg
i v to fay on the Table -an = explanatory

SHRI J.. B. PATNAIK: T introduce statement (Hindi and English  ver-

‘the Bill sions) givihg reasons for immediate

legislation by the Government of

e S . Union Territories (Amendment) or-

STATEMENT RE: PAYMENT OF gg;a;ff Lég_i?]'/S‘O[]P laced in Library.
BONUS (AMENDMENT) ORDI- ’ ’

) NANCE, 1979. . .

THE MINISTER OF TOURISM X ] : _
AND CIVIL AVIATION AND LA- SHRI FRANK ANTHONY (Nomi-
BOUR (SHRI J. B. PATNAIK): ] beg nated-Anglo-Indian): With  your
to lay on the Table an explanatory permission may I make a _point--of
‘Statement .(Hindi and English versions) personal explanation,

giving reasons for immediate Legisla-
tion by the Payment of Bonus (Amend-
ment) Ordinance, 1979,

In the issue of the 22nd Indion -
Express;--quoting the proceedings- it -
has been stated in the news item

[Placed in Lzbra'ry See No LT-—-' that the Nominated Members, Mr.
"TA/80). - Frank -Anthony and-A. E. T. Barrow
T read out the same ocath as the others.

—_— the same as if they have been elected

*Pubhshed in Gazette of India Extraordmary, Part-I1, Sect,ign_

2, dated 23-1-1980.
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to tht Lok Sabha. This is not cor-
rect. I had the same form and
understandably perhaps I used the
word ‘elected’” but I immediately
corrected it and substituted it by
‘nominated’. Mr. Barrow never used
that word.

SHRI A. E. T. Barrow (Nominated-
Anglo-Indian): I had the form on
which the word ‘nominated’ was
printed. I can assure the Indian
Express that I know how to read.

MGIPND—2317 L. S, —12-2-80—890

Statt. R. Ordinance MAGHA 3, 1901 (SAKA) Statt. R. Ordinance 58

MR. SPEAKER: We have ascer-
tained it. The corrections, I think,
will be printed in the relevant papers.

Now the House stands adjourned to
reassemble at 11.00 A.M. tomorrow.

13.49 hrs

The Lok Sabha then adjourned
till Eleven of the Clock on
Thursday, January 24, 1980/
Magha 4, 1901 (Saka).





